? CENTR AL ADMINISTRATIVE TR IBUNAL
PR INC IPAL BENCH
NEW DEIHI

CoPo NO. 65/94 ‘in

Q.A. NO. 1300/92
New Delhi this the llth day of May, 19%4 ;
CORMa :
THE HON'BLE Mi. JUSTEE V. S. MALINATH, CHARMAN
THE HUN'BLE Ms. P. T. THIRUVENGADANM, MiNBER (A)

R. K. Chaubey

C/0 sShri J. P. Chaubey,

R/0 E-122, Babar Road,

New Delh i.r oo Petitioner

By Ms. Marry Oommen, Proxy for Shri Anis Suhrawardy, adv.
Versus

1. Shri Mas ih-uz-zZaman,
" General Manager,
t Northern Railway,
: Baroda House, New Delhi,
2. Shri Mas ih-uz-Zzaman,
The Secretary, Railway Board,
Rail Bhawan, New De lhi.
3e shri J. S. Bathla.
Divl. RailwaK Manager ,
Northern Railway, Bikaner,
Sadulpur. oo Resp ondents
By advccate shri R. L. Dhawan
O R D E R (hab)
Shri Justice V. S. Malimath =
(" : The respondents have since passed arder dated
5.4.1994 incompliance with the judgment of the
Tribunal. The counsel for the petitioner has been
served a copy of the said arder. as the judgment

has been complied with, these proceedings are dropped.

BRI Vpokic¥).

(P. T. miruvengadam ) ( V. S. Malimath )
Member (A) Chairman
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